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Amecndment Regulations, 1972,
published in Notification No
GSR 4l(L) in Gazette of
India dated the 20th January,
1972

The Indian Police Scviee (Fixa

tion of Cadre Strength) Amend

ment Regulations, 1972, pubh

shed in Notifiation No GSR
42(I) 1in Gazetie of India dated
the 20th January, 1972

(xx1)

The Indian Administrative
Scrviee (Pay) Turd Amendment
Rulws 1972 published 1n Non
fiation No G SR 43(L) in
Crazctte ol India dated the 20th
January, 172

(xxn)

Ihe Indin Police Sorvie  (Pay)
Amendment Rules 1972 publi-
shed 1in Notiheation No G SR
44(L) in Gartic of India dated
the 20th January, 1J72

(xntit)

I'he Indian Police Scrvive (Pay)
Tiest Amendment Rules 1072,
published in  Noufiation No
G SR 116 in Guetle of India
dated the 22nd January, 1372
[Pluced in Library Sce No
LT—1513{72 ]

(xn1v)

CiNTRAL INDUSTRIAT SECt RITY TORCE
(AM! NDMENT) RuLrs

SHRIK C PANT 1 begto lay on the
Table a copy of the Central Industrial Secutity
Force (Amendment) Ru'es, 1971 (Hindi and
Enghish versions) publishcd 1n Notthcation No
SO 444 n Gazette of India dated the 5th
February, 1972, under sub section (3) of section
22 of the Cenmtral Industiial Security Force
Act, 1968 [Placed m Library. Sce No
LT-1514/72 ]

ANNUAL RePORT OF REGISIRAR OF NEWS-
PAPERS ON PRrss IN INDIA

THE MINISTER OF STATL IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : 1beg to lay on the Table

CHAITRA 2, 1894 (SAKA)

PM B and Resn 134
Comm Rep.

(1) Acopy of the Annual Report (Part 1)

of the Registrar of New papers for

1ndia on Piess 0 India, 1971

(2) A statement (Hindi and Fnghsh
versions) cxplaining the reasons fot
not laying the Hindi version ol the
above Report simultaneously [Placed
in Library See No LT—1515/72]

UGC (DISQUALIFICATION, RETIREMENT
AND CONDITIONS OF SERVICI OF
Mi MBI RS) AMENDMLNT RuLIs

THI DIPULY MINISITR IN THE
MINISTRY O FDUCATION AND SO
CIAL WLLFARI AND IN FHI DLPART-
MINI OF CUITURI (SHRI D P
YADAV) I beg to lay on the Tablec a copy
ol the Uninur ity Grants Commuscion  (Dis
quahlication, R tiremunt and Conlitions of
Seivice of Mumbers) Amiendment Rules, 1972
(Hindi and [ ndhish vasions) published in
Notification No $ O 5)7 in Garette of India
dated the 1th Iibruary 1972 under sub-
stetion (3) of «wction 25 of the Umversity
Grants Commussion Act, 1956 [Placed n
Library Sce No LT—I1516/72]

- om———

12 25! hrs

RLSIGNATION O MFMBLR
(S1HIRI P C SLTII)

MR SPEAKLR 1 have to inform the
House that Shri P € 5Scthi, an elected mem-
ber of Lok Sibha fiom Indore constituency
of Madhya Pridush, has resigned his scat in
Lok Sabha with ofTeet from the 22nd March
1972

12,26 hrs

COMMITTLL ON PRIVATF MEMBEFRS'
BILLS AND RESOLUTIONS

Tenrd REPORT

SHRIG G SWELL (Autonomous Dise
tricts) 1 beg to present the Tenth Report of
the Comnmuitee on private Members’ Bills and
Resolutions



